Title: Regarding communal clashes at Marad in Kozhikode district in Kerala.

SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): Sir, in the morning, | referred to the Marad tragedy. The
immediate cause for this tragedy is the inaction of the Kerala police. It is strange that we have a DGP who holds
Press conferences to declare the policy. He also addresses Press Conferences. The DGP is on the verge of
retirement. That gentleman is always speaking out of the way. So, unfortunately we are having such a person as
the DGP. He had declared that the Intelligence Wing of the police did not work. This is not an isolated incident. Last
year also, five people lost their lives. The police ought to have been present in that place, but they were not there
when the tragedy took place. It is reasonably suspected that the persons behind this tragedy belong to a new Party,
called NDS. They are the followers of Madani who is detained. The new followers of Madani have given a new
name to the Party called NDF. Unfortunately, the present UDF leadership is in honeymoon with the communalists
for electoral gains. This is the reason for such a catastrophe. They are in honeymoon with the communalists. Shri
A.K. Antony and others are in honeymoon with the communalists. They will speak about maintaining law and order
and secularism, but that is mere boasting. ...(Interruptions)

MR. SPEAKER: Who will speak about?

SHRI VARKALA RADHAKRISHNAN : It is because of their action and because of their conciliatory attitude towards
communalists, this incident took place. Otherwise, it could not have happened. This is an incentive for the
communalists. The Muslim fundamentalists are behind this attack and the Hindu fundamentalists were behind the
previous attack. So, all this happens in Kerala State either because of the Hindu communalists or because of the
Muslim communalists. They are behind this tragedy that has happened in Kerala which is unheard of in our
history....(Interruptions)

MR. SPEAKER: Please sit down now.
...(Interruptions)
MR. SPEAKER: Prof. AK. Premajam, | will give you a chance. One of you can speak and not all the Members.

SHRI VARKALA RADHAKRISHNAN : We are here for the communal harmony. But unfortunately such a thing
happened during the regime of UDF and finally the UDF Government is responsible for this incident.

SHRI RAMESH CHENNITHALA (MAVELIKARA): Sir, the incident that took place at Marad, in which nine people
were killed and many others are in the hospital, is a matter of serious concern This is a matter of grave concern. In
Kerala, we never thought that such an incident would take place. Every section of the society is living peacefully
and there is total amity in the State. There are certain elements trying to create communal disunity in the State. This
is the handiwork of those sections. The Chief Minister of Kerala visited the place. He has gone to every house and
the situation is now under control. It is very unfortunate that Shri Varkala Radhakrishnan is attributing political
motives. ...(Interruptions) Even the CPI(M) General Secretary Shri Vijayan was obstructed by the local people and
they told him that he was responsible for this incident. The CPI(M) leaders were not permitted by the local people to
go to their houses. This shows who are involved in this incident and who are trying to create communal disunity and
disharmony in the State of Kerala. All sections of the society should condemn this. Taking political mileage out of
this incident is totally unfortunate and it should be condemned. ...(Interruptions) Today, all political parties should
come together and see that peace is brought back to the area. ...(Interruptions)

PROF. A K. PREMAJAM (BADAGARA): Hon. Speaker, Sir, thank you very much for this opportunity. It is indeed
very unfortunate that a very sorry incident had taken place in Kerala, at Marad in Kozhikode district. This incident
involving the Killing of nine people and serious injuries to thirteen others reveals the inefficacy and inefficiency of
the UDF Government in Kerala. The DGP has declared that there is no policy as such and they would govern just
according to the rules. This is something which has to be questioned by the Government but the Chief Minister is
supporting the DGP. It is because of the inaction and inefficiency of the police force that this incident has taken
place. This is a continuation of the incident which took place in the beginning of last year, on 3 January. The
police, instead of keeping alert, had taken off a police aid post from there. It was actually known to the police that
something was going to go wrong in that area but the police did not act with alertness. It is because of the
inefficiency and inaction of the police that this incident has happened. | request this House to condemn that incident
in Kerala. ...(Interruptions)

SHRI E. AHAMED (MANJERI): Hon. Speaker, Sir, the incident which took place in my constituency is quite
unfortunate and most condemnable. We all not only condemn but also say that it is a heinous crime and it should
not have happened. We should not just score political gains out of this unfortunate incident. All of us should join
hands to put down such incidents in future. This area is a communally sensitive area. Every time, there would be
communal clashes. Last year also, there were communal clashes in which five people were killed. We had made all



efforts and since then there has been a perfect peaceful atmosphere. What has happened is quite unfortunate.
Some people say that these were revenge killings; some people say these are communal killings. Some people say
that there is a deep-rooted hate behind the killings and even now there is a communal divide. Those who create the
communal divide are dividing the very hearts of the people. We should not only not allow it but also put it down.

Yesterday, the Chief Minister was there. We all had a meeting to ensure that the situation is not allowed to
precipitate because the CPI(M) Secretary had been sent away. So, the Chief Minister decided that he would go
alone.

He went there. Even now the hon. Chief Minister is camping there. The Minister of State in the Ministry of Home
Affairs, Shri 1.D. Swami, has gone there. ...(Interruptions)

Sir, Kerala has a history of communal amity and religious harmony. Everybody is proud of that. ...(Interruptions) We
are all trying to continue that tradition and whoever are trying to disturb it, they should not be allowed and they
should be put down. We want to make peace there. Let us bring normalcy there. ...(Interruptions) | invite every one
of you to join us in our effort. That is what we want to do. We have to bring communal amity and harmony and
peaceful coexistence of all the communities. It is easy to use any words, but it is difficult to control its reaction at the
ground level. It is not a time to score political points.

Hon. Member, Shri Varkala Radhakrishnan has said about Shri Madhani and his fundamental groups. Is it not a fact
that the Communist Party of India (Marxist Group) had joined hands with Shri Madhani and his people in the
Ottapalam by-election to Parliament? Is it not the same party, which had joined hands with Shri Madhani in the
Guruvayur by-election? When you want, you will seek help from them and when they oppose, you accuse others.
...(Interruptions)

MR. SPEAKER: Shri Ahamed, please conclude.

...(Interruptions)
MR. SPEAKER: Please sit down.

...(Interruptions)

SHRI E. AHAMED : Communism or Communalism should not divide people. Those who are making divide among
the people are going to divide the very heart of the people. It should be avoided. So, let us join hands to bring
peace and amity in the State. ...(Interruptions)
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MR. SPEAKER: Shri Chinmayanand Swami, do you want to speak on Kerala issue?
...(Interruptions)
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MR. SPEAKER: Please do not take the name.
...(Interruptions)
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SHRI RAMESH CHENNITHALA : Why is he saying all these things? ...(Interruptions)

SHRI E. AHAMED : Sir, please give me only one minute our part is functioning as bulworks against extremist.
...(Interruptions)

MR. SPEAKER: You all know the rules that during *Zero Hour', there is no debate allowed in the House.
...(Interruptions)
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MR. SPEAKER: | am going to the next subject. Shri Ram Vilas Paswan.
...(Interruptions)

MR. SPEAKER: Please sit down.
...(Interruptions)
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MR. SPEAKER: Nothing else of any other Member will go on record except what Shri Ram Vilas Paswan says.
(Interruptions) &€, *



